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THE MINISTER OF STATE IN THE 
DEPARTMENT OF PETROLEUM IN 
THE MINISTRY OF ENERGY (SHRI 
GARGI SHANKAR MISHRA): (a) 
Yes, Sir. 

(b) Attention of the concerned 
authorities in the Government of India 
has been drawn to the contents of the 
report for appropriate action. Besides, 
the oil companies have been advised 
to be vigilant in maintaining secrecy 
of information and safeguarding secu- 
rity of installations. 

 
Comparative    cost of power plaints 

1363. SHRI HUSEN DALWAI: WiH 
the Minister of ENERGY be pleased 
to state: 

(a) whether the cost of thermal 
power generation plants is less than 
that of hydro-power generation 
plants; and 

(b) which of the two types ' of 
plants involves more recurring ex- 
penditure? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRI 
ARIF MOHD. KHAN): (a) The per 
KW cost of thermal and hydel plants 
varies from project to project, de- 
pending upon the project size, site 
conditions and features, prevalent 
level of prices and interest rates, cost 
of fuel and other inputs, and opera- 
tional parameters, etc. The cost of 
hydel projects also depends on geo- 
logical conditions and whether the 
project is for power generation only 
or is multi-purpoise, run of river or 
storage type. The estimated per KW 
cost of hydro and thermal projects 
recently approved by the Planning 
Commission varies from RIs. 2528 to 
Rs. 13691 and Rs. 5673 to Rs. 9453 
respectively. 

(b) Thermal power plants involve 
more recurring expenditure for their 
operation  and  generation  of power. 

Non-Life saving drug preparation by 
Multinational drug companies 

1364. SHRI ARABINDA GHOSH: 
Will the Minister of CHEMICALS 
AND FERTILIZERS be pleased to 
state: 

(a) whether ' multinational drug 
companies are engaged in manufactu- 
ring mostly non-life saving composi- 
tions as digestive, appetizers etc; and 

 


